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RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.23644/2003

(From the judgenent and order dated 03/04/2003 in RSA 4540/ 99
of The HI GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

STATE OF PUNJAB & ORS. Petitioner (s)
VERSUS
HARBHAJAN SI NGH Respondent (s)

(Wth prayer for interimrelief)
( Wth Appln(s). for c/delay in filing SLP, exenption fromfiling c/c
of the inmpugned Judgnment and perm ssion to submt additional docunent(s) )

Date : 27/08/ 2004 These Petitions were called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR, JUSTI CE ARUN KUNVAR

For Petitioner (s) M. H S Minjral, Adv.
M. Arun K. Sinha, Adv.

For Respondent (s) M. Nidhesh Gupta, Adv.
M . Naveen Si ngh, Adv.
Ms. S. Janani, Adv.

UPON hearing counsel the Court made the follow ng
ORDER
Leave granted.
Stay to continue.
Li berty granted to nmention for expeditious disposal.
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